
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice's Secretariat)

*******

Select lists ot the Candidates for the post of Steno Typists in
Subordinate Courts of Nashmir and Jammu divisions in pursuance to
Advertisement Notification No.323 dated 26,O5,2OL7 and operation
of waiting list thereof.

Subiect:

ORDER

No. 208 out"a, 29-o5-?olB

Whereas, pursuant to advertisement Notification No. 323 dated

26.O5.2OL7, Select list/ appointment orders alongwith waiting list of the

candidates for the posts of Steno Typists under different categories in

Subordinate Courts of Kashmir and lammu divisions were issued vide this

Secretariat's Order No. 1418 dated 29.01.2018.

Whereas, posting orders in respect ofthe aforesaid appointees ofJammu

and Kashmir divisions were issued on 20.02.2018 vide this Secretariat's order No.

1448 and order No. 1449 respectively with the stipulation that the appointees

shall join their place of postings within a period of 15 days from the date of

receipt of the orders and in case any appointee fails to join within the stipulated

period of 15 days, his/her appointment shall be cancelled without any further

notice.

Whereas, as per the information received from the concerned Principal

District Judges of both the divisions of the State, the below mentioned

candidates under the Category shown against each name failed to join their place

of postings within stipulated period ofjoining time:

Kashmir Province

1) Mr Hina Bashit aPPointed as steno lvpist under OM category'

2) ttitatanmaa oar, appointed asstenoTvpist under oM cateSory'

3) Mansoorahmad Bhat, aPPointed asstenorvpist underoM cateSory'

4) EilalAhmad shat, appointed asstenoTvPist underoM catesory'

5) Us Saima ramia, appolnted as stenoTYpist under OM CateBory'

6) Ms Huzaifa shafi, appornted e; srcnolvpist underoM category'

7) Nadeem Khan, aPpointed as stenoTt/pist und€roM category'

8) t'tola. snan oar, appointed asst€noTvPisi under oM catesory'

9) Ms omelBanin, appointed as StenoTvpist under oM catesory'

' Jammu Province

1) us poojastrarma, appointed asstenoTYPist underoM category'

2) Sandeep Kumar, aPpointed atstenoTvpist under BBAcategory'

3) Mohammad Abdullah, appointed as stenoTvpist under RBAcategorv'

t 4) vijav tumar, appoinred as stenoTvpist under aBAcatesory'

L..-



Whereas, the posts, against which the aforesaid candidates were

appointed, have been declared vacant and the candidates fi8uring in the waiting

list in the relevant Category as per merit have been considered for their

temporary appointment against the vacancies accrued due to non joining of

aforesaid appointees excluding the three posts under RBA category in lammu

divisionasnocandidateUnderRBAcate8oryinJammudivisionfoundhisplacein

the waiting list.

Now, therefore, sanction is hereby accorded to the temporary appointment

of following candidates as per merit out of the waiting list of the main select list

issued by this Secretariat vide Notification No 1419 dated 29 01 2018' as Steno

Typists in the pay band of Rs 5200-20200 with Grade Pav of Rs 2400 in the

Subordinate Courts of Kashmir and Jammu divisions:

Kashmir Province

1) shri Waseem shafi Langoo S/o Mohmmed Shafi Langoo R/o sultan-ul

Arfeen Lane, Bemina, Srinagar fiBuring at S No l in the waiting list under

OM Category is appointed as Steno Typist against the vacancy having fallen

vacant by non-joining of Ms Hina Bashir' figuring at S No 6 under OM

. Category in Select list'

2) shri Tanveer Ahmad Dar S/o Gh Hassan Dar R/o Rahmoo Dangerpora'

Rajpora Pulwama figuring at S No 2 in the waiting list under OM Category

is appointed as Steno Typist against the vacancy having fallen vacant by

non-joining of Shri Hilal Ahmad Dar' figuring at S No 8 under OM Category

in Select Iist.

3) Ms Asmat lan D/o Habib Ullah Bhat R/o Daulatabad Khanyar' Srina8ar

iicrrinc u, s. No 3 in the waiting list 'rnder 
oM cate8ory is appointed as

St-eno ivpft against the vacancy having fallen vacant by non-joining of

Shri Mansoor Ahmad Bhat, figuring at S No 10 under OM Category in

Select list.

*r rarnr""nu D/o Khursheed Ahmad Mir R/o Naid Kadal' Srinagar figuring

at S, No. 4 in the waiting list under OM Category is appointed as Steno

,*,r, "r","* 
*" *tancy having fallen vacant bY non-joining of shri Bilal

e'flrua ittut, tigu,inc ut S No 11 under oM catesory in Select list'

sia ou.,a ,.rn,, s"ti s/o Bashir Ahmad sofi R/o Hawal' srinagar fiSuring at

-s. 

flo. S in ttt" w"iting list under oM category is appointed as Steno Typist

against the vacancy having fallen vacant bY non-joininB of Ms Saima Hamid'

t,"Crrin8 u, S l,o fZ under OM Categorv in Select list'

,in ,"n-, Din Bhat 5/o Ghulam Nabi Bhat R/o Saida t::: l-ll:
tr,""t* i,-r,'"t at s No' 6 in the waiting list under oM category rs

,ro"'","0 ,t """" 
typist against the vacancy having fallen vacantt-y^no:r:

,iltu'"i *tt"na shafi' figuring at 5 No 15 under oM category rn

fuelect list.

4)

s)

6)



7) Shri Naseer Ahmad Bhat S/o Bashir Ahmad Bhat R/o Nowgam Bye Pass'

Srinagar figuring at S. No.7 in the waiting list under oM Category is

appointed as Steno Typist against the vacancy having fallen vacant by non_

joininB of Shri Nadeem Khan, figuring at S No 21 under OM Category in

Select list

8) Shri Gulzar Ahmad Sheikh S/o Ali Mohd R/o Hanjik, Sheikh Mohalla'

Budgam figuring at S. No. 8 in the waitin8 list under OM Category is

appointed as Steno Typist against the vacancy having fallen vacant by non-

joining of Shri Mohd. Shafi Dar, figuring at S No' 26 under OM CateEory in

Select list.

9) Shri lshfaq Ahmad tlafiz S/o Bashir Ahmad Hafiz R/o Meerak Abad Shalimar'

Srinagar figuring at 5. No 9 in the waiting list under OM Category is

appointed as Steno Typist against the vacancy having fallen vacant by non-

joining of Ms omel Banin, figuring at s No 30 under oM CateSory in Select

list.

Jammu Province

1) Shri Ankush Kumar S/o Raihpal Chand R/o Rarian' Tehsil Samba fiSuring at

S. No. 1 in the waiting list under oM category is appointed as Steno Typist

against the vacancy having fallen vacant by non-joining of Ms Pooia

sharma, fi8urinE at s. No. 18 under oM cateEory in sele't list
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